
W.P.No. 24165 of 2021

THE HON'BLE ACTING CHIEF JUSTICE
and
P.D.AUDIKESAVALU,J.

Learned  Advocate  General 

prays  for  two  weeks'  time  to  file 

counter and report in reference to 

the  study  of  the  minor,  who  is 

alleged  to  be  confined  in  the 

temple, from the School Education 

Department. List after two weeks.

List on 13.12.2021.

(M.N.B., ACJ.)        (P.D.A., J.)
29.11.2021              
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https://www.mhc.tn.gov.in/judis
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